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To,

The Consultant (Judicial) Dated:- 17/March/2024
Hon'ble National Green Tribunal,

PB, New Delhi

Subject:- The report submitted by DC Udhampur Saloni Rai to H'NGT is fake and false and has
nothing to do with truth or reality. There is a need to improve the report.

Ref Hon'ble NGT Case no :- O A No:- 176/2023/Delhi, (P B) Dated :- 04/03/2023
Diary No :- 070110200339/2023, Dated :- 04/03/2023
Titled :- Rohit Padha V/s Union Territory of J&K & ors

Worthy of praise sir,

As per the subject quoted above the report/s submitted by DC Udhampur to H'NGT
are fabricated and false and | can prove it.

Therefore please send a committee / team consisting of Commissioner Secretary Housing &
Urban Development Department, J&K and Divisional Officer, JKPCC to Udhampur to verify the
report and my evidence. So that the truth can come out. By submitting such fabricated report to
H'NGT they have only tried to hide the dark deeds of the officials / UEED. Recently a social audit
team has been constituted by DC Udhampur, in that too | have noticed some irregularities.

If any body (Rohit Padha / DC Udhampur, Saloni Rai) fails to prove the facts before the
committee / team then strict action should be taken against them under law.

Thanking you
Yours Faithfully
ST
Rohit Padha
Email:- rohitpadha1978@gmail.com
Off:-87/7,Dhar-Road,Shaktinagar, Garrian Talab, Udhampur, Mob: 9149872987.
Copy :-
1. The Chairman, Pollution Control Committee, J&K
2. The Commissioner Secretary HUDD, J&K
3. The Divisional Officer, JKPCC
4. The Chief Engineer, UEED, J&K
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